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pcndlture on board and lodging uf 
players, spo|̂ s equipment, and medi
cal aid during the period of training, 
is met by Government. Subject to 
availability of funds and recommen
dations of the All India Council of 
Sports, passage cost of the teams lor 
participation in important inter
national sports events abroad, is also 
met by Government.

Kangra Art

•721. SHRI DURGA CHAND; Will 
the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE 
be pleased to state:

(a) whether Government are aware 
of ancient Kangra art;

(b) whether Government have 
ever undertaken a study of the 
Kangra School of Art;

(c) if so, the details thereof: and

fd) the steps being taken to revive 
and popularise the Kangra School of 
Art"

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER); (a) and (b). Yes Sir.

(c) and (d). Steps have been t;ikcn 
for the collection and preservation of 
the products of the Kangra School of 
Art and for dissemination of know
ledge about them through the publi
cation of books, picture post-cards, 
reproductions and holding of exhibi
tions, through various museums and 
the Lalit Kala Akademi.
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Package Deal with Fanner

•723 SHRI P. V. PERIASAMY: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
state:

(a) whether there is a system of 
package deal with the farmer re
quiring him to sell to procurement 
agencies a stated quantity of food- 

grains at a fixed price against supply 
of inputs at fair prices;

(b) the essential features of the 
system; and

(c) the extent to which it has been 
adopted and the success achieved?

THE MINISTER OF AGRICUL
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARN ALA): (a)
No, Sir.

(b) and (c). Do not arise.
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CaavolMMj work by Sdentlsta in 
backward areas

6490. SHRI D. B. CHANDRE 
'GOWDA: WUl the Minirter of
AGRICULTURE AND mRIGATION 
be pleased to state:

(a) whether Government propose to 
.deptite Kientifts in the Agricultural 
Research Service, to worlf compulsori

ly in the backward areas of the couo- 
try lor certain period; and

(b) If so. the outlines of the piopo- 
sal and objections, if any, thereto?

THE MINISTER OP AGRICUL
TURE AND IRRIGATION (SHSI 
SURJIT SINGH BARNALA): (a)
Yes, Sir. Under the rules lor the 
Agricultural Research Service, the 
scientists of the Indian Council of 
Agricultural Research may be requir> 
ed to serve a minimum period of time 
in a backward or comparatively leH 
developed area of the country.

Cb) The question of laying down 
suitable guidelines for posting of 
scientists to those areas and of grant
ing them compensatory benefits lor 
working there is under consideration 
of the Council. No objection has 
been raised to the posting ^  scientists 
to such areas.

Stadento passed In Class X  ■a4er 
10-1-2^3 System ftf Edacatton

5491. SHRI RASHID MASOOD: Will 
the Minister of EDUCATION, SOa.\L 
WELFARE AND CULTURE be pleased
to state;

(a) what is the total number ofstu- 
dents who appeared at Class X  exami
nation 1977 under the new 10-}-2-fi» 
pattern in Delhi;

(b) what is the total number of such 
students who have been detained;

(c) what is the total number of 
such students who haye passed :but 
having secured marks in certain sUb* 
jects between 80 to 40 per cent and 
as such ineligible lor admissiaiQ in 
Class XI;

(d) whether certain students who 
have failed in Class X  are being de
nied admission in Class X  itself as 
regular students in tfaair parent 
institution; and




